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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
' AT HYDERABAD

O.A.No,437/93 | Date of Orders 6.1,97

BETWEEN 3 |

1, Md,Moulana Shariff

2., B.VijayaBhaskara Raju
3. M3, Ibrahim

4, T.Satyanarayana Murthy
5. G.Appanna

6. S.Venkanna

R . U T

AND

i, The Supdt, Telegraph Traffic Division,
Rajshmundry - 533 104, EG Dist,, A.P.

2. The Director Telegraph Traffic, A,P.
© Telecommunications, Centre, hyderabad-1,

3., The Chief General Manager, A,P,Telecom,
Circle, Sanchar Bhavan, Nampally
Station Road, BEyderabad-i,

4, The Director General, Dept, of
Telecom, New Delhi, .

5; Union of India, Rep. by its Secretary.
Ministry of Communication, New Delhi,

6. The Supdt, of Post Offices,
Rajahmundry, E.G.Dist, A,P,

7. The Supdt, of Post Offices,

Kakinada, BE.G, Dist, A,P. . ++ Respondents,
Counsel for the Applicants .. Mr. Krishna Devan
Counsel for the ReSpondents «e M N.R.Devraj
CORAM 2

HON'BIE SHRI R.RANGARAJAN ; MEMBER (ADMN.)
HON*BLE SHRI B.S, JAI PARAMESHWAR s MEMBER (JUDL,)

JUDGEMENCT

X Oral order as per Hon'bde Shri R,Rangarajan, Member (Admn,) X

ool

> v



None for the applicant, Heard Mr,W.Satyanarayana

e 2 40

for Mr N.R.,Devraj, learned standing counsel for the respondents,

2. There are seven applicants in this OA, It is stated

that they were initiallf recruited as ED Messengers in the

Post foices as given in page-3 of the OA under Respondents
WS

6&7, When the Telecom and Postal departments aaii?ifurcated

the applicants were allowed to continue in the Postal Department

as Messengers, Subsequently the Telecom centrq53ggtopeneé2§;e

'applicants were taken on deputation subject to the condition

that they-wiii be repatriated back to Pbstal Department. They

are still continuing thedT in the Telecom Department,

3. It 4is stated that the applicants were informed that they
TN -
should go back to the Postal Department and declarationLﬁlso
fosiA_-

taken from the applicants that they will go back to the Telecem
2 when the Telecom Centre is fully manned by the Telecom
officials, It is now stated that the Messengers are going to be
replaced by the surplus;GrOup—D staff or casual labourers on .
the roll of Telecom Department, Hence the applicants %ﬁ%égijf
'sen&fback to the ?ostal Department, However the Postal Depart-
ment 1s not in a position te recéive them, By the letter No,
B2/10-4/Dlgs, dt, 24.2,93 (A-15) it was informed that alternate
arrangement is being made to replace the applicantgahd E.D.
Meséengensworking at the Telecom Centre will be relieved by
the First week of March 1993 and therefore thg&iiécerned Post

Office is requested to make arrangemengL}n the Postal Wing.

4, Aggrieved by the above the impugned order, this O0A is
filed praying for a éirection to the respondents to absorb
them in the vacancies for the post of Telegraph Messengers in
the office they are working by hol@épg that the impugned(}ﬁzgas
proceedings are illegal being violative of Articles 14 and 16

read with 311 of the Constitution of India, and with the

consequential direction to regularise their services in the



,.. 3 L X}

Telecom Wing.

5. The learned counsel for the respondents submitted that
they are not repatriated still from ﬁhe Telecom Centre, They
are still working in the Telecom Centre, 'I“he only reason for
repatriating them is to fi li up tbose vacancies either from the

regular or casual employee of the Telecom Department. | -}

6. In view of the above the only direction that can be given
in this OA is to relieve the applicants herein only when the
Postal Departuent is prepared to receive them and accomodate them
Kl 2t s aflech
in the Postal Wing. Till such time no reqx:isj_tionus&received
from the }M&/Pd"f”. @ﬁe applicant should be continued in the present .
[
|
capacity under the Telecom Wing. Their regularisation in the
Postal Wing will %depe:ﬂ upon the rules in the Bo.atal Hing on

their absorption in the Postal Wing 1in their turn.

7. The OA is ordered accordingly, No @osts,.

( R.RANGARAJAN )
Member (Admn,)

QD\C"}? Dated s 6th January, 1997 l

- _ . (pictated in Open Court) S
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Supdt Telegraph Traffic Division, Rajahmundry.

Director Telagraph Traffic, A.P.Telecemmunications,

Centre, Hyd. :

Chief General Manager, A.P,Telecom, Circle, Sanchar

Bhavan, Nampally station road, Hyd.

Director General, Dept, of Telecom, New Delhi.
Director General, Dept., of Telecom, New Delhi.
Supdt of post Offices, Rajahumndry, EGDT,
Supdt of Post offices, Kakinada, EGDT.,

copy to sri. Krishna Devan, advocate, C»7, Hyd.

copv to Sri. N.R.Devaraj, Sr. CGSC, CAT, Hyd.

Cepy to:-
1. The
2, The
3., The
4, The
5., The
6, The
7. The
8. One
9. Oﬁe
10. One

RSM/=-

spare copy.
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